FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR M/s MANGALAGIRI
TEXTILE MILLS PRIVATE LIMITED OPERATING IN MANUFACTURING OF
COTTON YARN AT CHINA KAKANI, MANGALAGIRI, ANDHRA PRADESH
(Under sub-regulation (1) of Regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

.| Name of the corporate debtor along with

PAN & CIN/ LLP No.

Mangalagiri Textile Mills Private
Limited

PAN: AAECM7253Q

CIN: U17110AP2006PTC049607

Address of the registered office

6/224/8, Chinakakani village,
Mangalagiri Mandal, Guntur District,
Andhra Pradesh — 522503, India

98]

URL of website

NA

Details of place where majority of fixed
assets are located

6/224/8, Chinakakani village,
Mangalagiri Mandal, Guntur District,
Andhra Pradesh — 522503, India

9,

Installed capacity of main products/ services

Installed capacity of 15,600 spindles.

Quantity and value of main products/
services sold in last Financial Year

T/O for FY 2019-2020 — Nil

T/O for FY 2018-2019 — 7.44 Crores
(As per audited FS available for FY
2019-2020)

Number of employees/ workmen

Nil

Further details including last available
financial statements (with schedules) of two
years, lists of creditors are available at URL:

The interested PRA’s can send an
email request to Resolution
Professional at
mangalagiri2024@gmail.com

Eligibility for resolution applicants under
section 25(2)(h) of the Code is available at
URL:

The interested PRA’s can send an
email request to Resolution
Professional at
mangalagiri2024@gmail.com

10

Last date for receipt of expression of interest

08/10/2024

11} Date of issue of provisional list of 18/10/2024
prospective resolution applicants

12| Last date for submission of objections to 23/10/2024
provisional list

13| Date of issue of final list of prospective 02/11/2024
resolution applicants

14| Date of issue of information memorandum, | 07/11/2024
evaluation matrix and request for resolution
plans to prospective resolution applicants

15| Last date for submission of resolution plans | 07/12/2024

16

Process email id to submit Expression of
Interest

mangalagiri2024(@gmail.com




Date: 23/09/2024
Place: Vijayawada

Sd/-

CA Dr Immaneni Eswara Rao

Resolution Professional
IBBI/IPA-001/1P-P01224/2018-2019/11943

40-26-22, Mohiddin Street, Chandramoulipuram

Opp BSNL Exchange, Labbipeta, MG Road, NTR District
Andhra Pradesh — 520010, India

For M/s Mangalagiri Textile Mills Private Limited
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W ﬁ‘:ﬂé‘ ﬁ'&ﬁ ?ﬁ &5 (fJ UCD BANK FORM G “"} GOVERNMENT OF TAMIL NADU
3 Haad Office, Printing & Stationery Degl. INVITATION FOR EXPRESSION OF INTEREST FOR = AGRICULTURAL ENGINEERING DEPARTMENT
M/s MANGALAGIRI TEXTILE MILLS PRIVATE LIMITED
r ; % & |BiEarer Bulding, 81, Lal Barar Sireal, Kokala-70001 S :
RESERYE BANK.OF [NDiA NS e OPERATING IN MANUFACTURING OF COTTON YARN AT TUTERNALE TENDER NOTICE | e s
< bans www.rbi.org.in 2 — i:rl.l.l-.lin; i CHINA KAKANI, MANGALAGIRI, ANDHRA PRADESH For and on behalf of the Governor of Tamil Nadu, e-Tenders are invited from Manufachurers ar
i 0 - - : ; Authorised Sola Distributor or Authorised Dealer (for S, No. 1, 2, 3 and 4) and Manuf Autharised
AUCTION OF STATE GOVERNMENT SECURITIES agencies rurrcenlraluzed lszuance ol (Under sub-regulation (1) of ReQUIatlon 36A of the Insolvency and BankI‘U_Ptcy Board of India Sale L_:I-::tnw;rﬂﬂclftsnl Nﬂ'.r?ﬂl':j E-?E:'E;hﬁ' E:I:; [En;ilﬁ-‘iﬂc::nﬂ.E] ﬁg&"&r?Eng?r’?ﬁﬁiﬁFﬁ;::tl'l"lﬂm.n;;?
. Iderity E?gfr-u fr"ﬁsﬂﬂ mﬂf:lﬁﬂﬂg;! apply (Insolvency Resolution Process for Corporate Persons) Regulations, 2016) Anna Salal, Nandanam, Chennal-35 for the following items, as per the terms and conditions and detalled
The following State Govemments have offered o sel stock by way of auction, foran | | 35 per HFFIIT Las: 1ot8 e Sibmesion RELEVANT PARTICULARS spacification istad in the tender document :
aggregate amount ofT 34,400/ crore (Face Value). 04.00pm, For defaits visil our Bank®s | §1 | Name of the corporate debtor along with Mangalagiri Textile Mills Private Limited 'ﬁ'i._-_'_]_ Sk : T -f-n » F EMD
Sr. StataiUT Ao T Adaenal T T Type Witisile. www.ucobank.com and Bank's PAN/CINILLP No. PAN: AAECM7253Q jg| - Tendechis: RIS SO LTI i (Rs. in lakh)
s BUIHOrERC S ISMCORORE SO ules | TWCRT-Ae S CIN: U17110AP2006PTC049607 1 | T3-1/2024-2025 |10 Nos. of Carrier Vahicle for Track Type Paddy Combine Harvester 2 50
Ne. be raised Crrowing (years) of Antares Systems Litd. through Website . . — — : i Y
{Ter) | (Greenshoe) auction hitpslwww.tenderwizard com/UCOBANK, | | 2. | Address of the registered office %ﬂf?fn‘éﬁi“jkfﬁ?}!”ﬂﬁi& gﬂnaggggggl m;r@al, 2 | T3-2/2024-2025 |15 MNos. of Mulli Axbe Carrier (sermi low bed trailer) for Bull Dozer B.25
option ZEeeT 3aes [Bear & - — = 3 | T3-32024-2025 |5 Nos. of Mulll Axle Carrier(Flat bed) for Bull Dozer 2.75
- | AssAm : eld Bass L areocaton O e Dickie: A Pradesh 502908, nfy 5 | Ta-5/2024-2025 | 6 Nos, of Mini Tractor Operated Forward | Reverse Rotavator 0.05
2. | Bihar ! 2,000 ! | 09 Yield Basis "IM PO RT ANT" 5. | Installed capacity of main products/ services Installed capacity of 15,600 spindles. (0 | TG 004-205 |5 Now, offractor Elpnestor Double s Rdiswiior B3l
3. | Ghhattisgarh 1,000 - 06 Yield Basis 6. | Quantity and value of main products/ T/0 for FY 2019-2020 Nil The lender documents with detailed specifications and BIM of Quantity (BoQ) are avaitable in
4 Goa 150 | -| 10| vilaeasis || [\Whilst care is taken prior to services sold in st Financial Year | TIO for Y 2018:2019 7.44 rores owrlastor o Sl Lpkaaed fheouh Ihienat. EAPIDRE or MIClosoR. Sy 1roes the: sko
. . | —id | : bkt (As per audited FS available for FY 2019-2020) : il
__;___:::anaka ;.33 ' éi :TE:E_?E‘L acceptance of advertising | - L= Fuer wemenes saer - i ETWE?UE:::THE:EI: and Time 23.08.2024, 03.00 PM
ata 8 i iBld Bass e : : 8. | Further details including last available financial | The interested PRA's can send an email request : Pl el
= | Madhva Pradesh > 500 - 12 Vield Basi copy, itisnot pOSSIb'G to Venfy stL;ter?n;n?s?v?ilﬂigh;ndgulaez)z\ﬁ:/vi yeezla?:r}g?s to Resolution Professional (Tender document download - Start Date and Time | 23.08.2024, 03 00 PM_
aofya Frades ' | el Basts its contents. The Indian of creditors are available at URL: at mangalagiri2024@gmail.com | Bid submission - Start Date and Time 23.09.2024. 05.00 PM
2500 - 19 Yield Basis - { Bid submission - Closing Date and Time 23102024, 02.00 PM
8. | Maharashira 1.500 I = 1] Yield Basis Express (P) lelted cannot 9. | Eligibility for resolution applicants under section | The interested PRA's can send an email request to iﬂ'id opening Date and Tima 24102024, 03.00 PM
1I5{II] g | A be held responS|bIe for such 25(2)(h) of the Code is available at URL: Resolution Professional at The e-Tenders will be opened anline through www.intenders.gow.in on the date and time mentioned
; - el Bass mangalagiri2024@gmail.com above at the office of the Chief Enginear (AE ), Agriculiural Enginesring Department, Mandanam, Chennai.
chuacd| - ntents, nor for any | r 9e1%9 g
1,500 . 14 Yigld EEIE-_IE_ 32 IT:Z ;S"’,] CSITG% :S g r;)ssusttzf 10. | Last date for receipt of expression of interest | 08/10/2024 DIPR/ 3800/ Tenden 2024 Chief Engineer (AE)
1.500 - 19 Yield Basis 9 . ) ) 11.| Date of issue of provisional list of prospective | 18/10/2024
s [ Poas r i - - - transactions with companies, resolution applicants
oo : ,rE 5_5 associations or individuals 12| Last date for submission of objections to| 23/10/2024
= Lt o= | nelBass o Gvertising inits newspapers providonele
10 | Rajasthan 1,500 - 10 Yield Basis . g pape 13.| Date of issue of final list of prospective resolution| 02/11/2024
= it reras or Publications. We therefore appiicants
et | : | e 14.| Date of i f informati dum, | 07/11/2024
1,000 g ia Yield Basis recommend that.reac.igrs e\?aﬁjatci)on I;se:Jtﬁx gnqlpegmgtl?gr rerg(enlrlr}t(i)g?\nplgrr?s . MUTUAL
1000 22 Viald Basi make necessary |nqu|r|es to prospective resolution applicants !-_.___| [ |?. ,3
_ . ! - _ "_3 3555_ before sending any monies 15.| Last date for submission of resolution plans 071212024 MUTUAL FUND Suothi H_td_
11 | Tamil Madu 1,000 - |Reissue of | Price Basis . . - , , — , e gt 7
703y or enterlng into any 16.] Process email id to submit Expression of Interest | mangalagiri2024@gmail.com BHARDSA APND KA
: . . Sa- IMARUSA AF -
: Gg’; = agreements with advertisers CA Dr Immaneni Eswara Rao HDFC Asset Management Company Limited
| ﬁuﬂdun" or otherwise acting on an Resolution Professional CIN: L65991MH1999PLC123027
. : IBBI/IPA-001/IP-P01224/2018-2019/11943
| September advertisement in any 40-26-22, Mohiddin Street, Chandramoulipuram Opp BSNL Exchange, Registered Office: HDFC House, 2nd Floor, H.T. Parekh Marg, 165-166, Backbay Reclamation,
| 2o | 11 | manner whatsoever. gf;ge?%gf;fvggga Labbipeta, MG Roar, TJSE’Q?;‘SL@?&’?@ fredeeh 520010, inda Churchgate, Mumbai - 400 020. Phone: 022 66316333 * Toll Free Nos: 1800-3010-6767 / 1800-419-7676
2,000 - |Reissue of | Price Basis : e-mail: hello@hdfcfund.com e Visit us at: www.hdfcfund.com
T.22% )
TN NOTICE
363 2054 : b et g S 5 s
| st NOTICE is heraby given that HDFC Trustee Company Limited, Trustee to HDFC Mutual Fund
| Seplember (“the Fund") has approved the following Distribution under Income Distribution cum Capital Withdrawal
. F:1.:a_*|::|2_4_|!_ — lel-[]lu AL i‘;lrl}éjwn]'j Ugtig::t in II.:: hzillﬂggfrzljnntﬁd _Sr;hegje:;sl} .llr Fl'lianr_@.j IEDptiﬂn{s{]ﬂl ﬁ:’at:l:ﬂéj ar_:d ﬁx;ad
1,000 - | Reissue of | Price Basis A FLINDS ednesday, September 25, or the immediately following Business Day, if that day is not a
?.;ﬂ% MUTUAL FUND | Sahi Hai Business Day) as the Record Date for the same as given below:
| 5GS 2034 BHAROSA AFNO KA Name of the Scheme(s) / Plan(s) / Option(s) Net Asset Value Amount of
g, HDFC Asset Management Lcﬂﬁmpgny Limited : EAE AT ??E“'h"“?t';
: CIN: LBES991MH1999PLC 123027 eptember 13, U per uni
19, 2024 R Exied i
: - _ < per unit
12| West Bangal | 2500 | - @ Yield Bagis Registered Office: HDFC House, 2nd Floor, H.T. Parekh Marg, 165-166, Backbay Reclamation, : . b par. urk)
2 500 1 20 | Vied Basis Churchgate, Mumbai - 400 020. Phone: 022 66316333 » Toll Free Nos: 1800-3010-6767 / 1800-419-7676 HDFC Hybrid Equity Fund - Regular Plan - 17 B34
e i i e-mail: hello@hdfcfund.com « Visit us at: www.hdicfund.com IDCW Option- {Payout and Reinvestment) 1 g5
The auction will be conducted on Reserve Bank of India Core Banking Solution (E-Kuber) NOTICE E]%i:r: g]"t.'rid Eté:.lil}.f Fl.ll'ldd- EiI_ED’[ Plan - 15.978
"]"“”'F'!””mfu"”mWhmm“f“ 2028 (Tnsiuy), Indtviial Viveslors van s NOTICE is hereby given that HDFC Trustee Company Limited, Trustee to HDFC Mutual Fund (DG Ctiors- {Paetit and Hlelnucstmng
place bids as per the non-competitive schama through the Retall Direct portal & ] et s T 2 ; HDFC Equity Savi Fund - R lar B
(https:/irbiretaildirect.org.in). For further details please refer to RBI press release (“the Fund”) has approved the following Distribution under Income Distribution cum Capital Withdrawal qtfff!r’ AViNgs FURG - heguiar Fan - 13,456
dated September 20, 2024 (Friday) on RB! website www.rbi.org.in (*IDCW"} Options in the below-mentioned Schema(s) / Plan(s) / Option{s) of the Fund and fixed IDCW Option (Payout and Reinvestment) 0.290°
“Don't get cheated by E-mails/SMSs/Calls promising you money" WEqMSd!y, September 25, 2024 (or the immediately following Business Day, if that day is not a HDFC Equity Savings Fund - Direct Plan - 15,759 :
Business Day) as the Record Date for the same as given below: IDCW Option (Payout and Reinvestment) '
INDOFIL INDUSTRIES LTD. Name of the Scheme(s) / Plan(s) / Option(s) H{Etﬂiifl;t Value ;mt;ﬁlt'nf HDFC Balanced Advantage Fund - Regular Plan - 40,965
CIN: U24110MH1933PLCOTOT1) “NAV") as on istribution IDCW Option (Payout and Reinvestment) !
Regd. Office: Kalpataru Square, &th Floor, Kondivita Road, OFf Andher Kurta Road, Andheri T S e e e - 0.250"
[East). Mumbal- 800059, Tel. No.: (022) -66637573/{022)-28322272 E&pta{rnber IE't 02| (X por-uniijt HDFC Balanced Advantage Fund - Direct Plan - 47 904
Wobsite: wwwindofil.com | . (% per unit) |DCW Option (Payout and Reinvestment) )
MNoti = h
Mobos s hersty given that the Thiry First r:ﬂ;]B Annual General Meefing [AGM) of indof S . T Mam”?r S HDFC Income Fund - Reguiar Flan - 11.4762 020004
Industriess Linvted {1he Company’) wil be held on Monday, Octaber 14, 2024 3t 11.00 a.m IST) HDFC FMP 18610 March 2022 - Regular Option - 10.2407 0.2407 Quarterly IDCW Option (Fayout and Reinvestment) ' '
through Video Conferencing(*VC®) Other Audio Visual Means ("0AVM®) faciity as per the _GUE”EH}’ IDCW Option HOFC Income Fund - Direct Plan -
provisions of the Companias Act, 2013 and the Rules framed thereunder read with General e, T E . A . 12,8357 0.25004
Circulr Nos. 1472020, 1712020, 2012020, 0212021 and 2112021 dsted Agril 08, 2020, Apri 13, HOFC FMP. 18610 March 2022 - Direct Gption - 10.2451 0.2451 Quarterly IDCW Option (Payout and Reinvestment)
2000, May 05, 2020, Jarwary 13, 2021 and December 14, 2021 respectively, issued by the Quarterly IDCW Option HDFC Dynamic Debt Fund - Regular Plan -
Ministry of Corporate Affairs {MCA, Cirgulars), without the physical presence of the Members. at : ; : 12.6528 0.20004
a comman venue b transact the busimess a5 set out In the Notice of AGM. HDFC FMP 1162D rl:ﬂar{:h 2022 - Regular Option - 10.1904 0.1904 Quarterly IDCW DFI!JI:II"I__{E}I'DUT and Reinvestment) ]
The dispatch of the Annual Rapar far tha financial year 2023-24 alorg with 1he AGM {Juar’[erjr IDCW ﬂp!_l_ﬂn HOFC Dynami:: Debt Fund - Direct Plan -
g:&ﬂ;“ﬁ"ﬁ;‘f A0 5 000G procuCure.foy T RmRe Wik compnl on T, HDFC FMP 1162D I"_-'Iarch 2022 - Direct Option - 10,1943 01943 Cluarterly IDCW Qption (Payout and Reinvestment) sl 0500
Tha &nnual Report has been sent electronically to those members, whose email addresses ..E.:I:LEEHEI.H |DI:'|“|LEIF|IJDF| HOFC Dynamic Debt Fund - Regular Plan - 110958 0.35004
ilabla with the C Regisi rd Tramsfer Agent, MAS: Services Limited, I inn - i i i :
For 0 AR VA e i o el eins s procioe o b B ANC e~ ReaLipen 10.2418 0.2418 Half Yearly IDCW Option (Payout and Reinvestment)
thair amail [d has baen provided i the Natice of AGM. . a1 iakad HDFC Dynamic Debt Fund - Direct Plan - 13.8845 0.45004
Matice is also herey given, pursuant i Section 91 of the Comparses Act, 2013 ithe "Act’} read HODFC FMP 18760 March 2022 - Direct Option - 10,2458 0.2458 Half Yearly IDCW Option (Payout and Reinvestment) ' )
with Rule 10 of the Companies (Managament and Adminisiraion) Rules, 2014, the Register of {:H..*EI"['EHT' IDCW 'D[:I“Dﬂ ' : . L
Mambars of the Company will remain closad from Tuesday, 08 October, 2024 to Monday. 14 . HOFC Gilt Fund - Regular Plan - 19 1908 0.20004
October, 2024 (both days inclusive) for the purpose of ensuing AGM and Dividand HOFC FMP 11580 July 2022 - Regular Option - IDCW Option (Payout and Beinvestment ' '
In terms of sechon. 108 of the Act read wilh Ruwe 20 of {he Companies (Managemeri and {]-u&rtgrw IDCW ﬂpﬁgn 10.1356 0.1956 F't : i : }
Administration) Rudes. 2014, as amendsd, the Company is providing the facilty o ts Members i _ : HDFC Gilt Fund - Direct Plan - 13,0299 095004
¥ exescise their right to vole by electronic means on all of the businesses specied in the HOFC FMP 11580 July 2022 - Direct Option - 10,2027 0.2027 IDCW Option (Payout and Reinvesiment) ' :
Motice corvening the AGM of the E;mparn,' {remata e-voling) and e-voling during the: meeing Quarterly IDCW Option ' ' HOFG Hybrid Debt Fund Hegular Plan
fhroigh a-voling seracas ol National Securilias Depesiony Limilad (NS0LT). The dedats pursuand : = T
ity HDFC FMP 1406D August 2022 - Regular Option - 0,208 0299 Quarterly IDCW Option (Payout and Reinvestment) 1auste s
+  Members holding shares edfher in physical fkrm ar in dematerialized form, a5 on the Cul-Off Quarterly IDCW QOption : ' , P -
: : 3 : : Eaimantisiil Mheaintd - HDFC Hybrid Debt Fund - Direct Plan -
Date ie, Monday, 07 October, 2024 {'elighle Members’], can exercise their right to vole by F 1 ; _ 17.3180
using ihe remote e-voling and e-vating facilly for all of ihe businesses specified in the HDFC FMP 14060 August 2022 - Direct Option - Quarterly IDCW Option (Payout and Reinvestment) '
;.Iu:ﬂir:a convening the AGM of the Company; . —_— - Quarterly IDCW Option 10.2288 0.2288 HDFC Corporate Bond Fund - Regular Plan '
= The ramole e~valing 'wil commenca on Friday, 11 Octabar, 2024 al 9:00 a.m. (15T}, : ; 3
s The remate e-vating wil end on Sunday 13 Octaber, 2024 &t 500 pm, (15T); HDFC FMP 1358D September 2022 - Regular Option - 102504 04907 Quarterly IDCW Option (Payout and Reinvestment) 105538 02012
# The ~nfing madule shall be disabled f i fer and the ' ' 1
eschior 1 cairby 1l ekaier i o 60 kowed & kgt ckseq ity o ol — HDFC Corporate Bond Fund - Direct Plan - s o
ca! the vole again; HDFC FMP 13590 September 2022 - Direct Option - 10.9972 0.1995 Quarterly IDCW Option (Payout and Reinvestment) : '
» The Members can paricipaie in the AGM even after exercizing his right fo vote through ﬂu&ﬁgrl}r IDCW Clph-nn ; ' HDFC Cradit Risk Debt Fund HEQUL&I" Plan I
remote e-voling but shall not vate again in the AGM; T — = ; > : ]
» The memiers, who remain present at the AGNM and have not cast helr voie thiough remate Plan{s) launched under HDFC Fixed Maturity Plans — Series 47. Quarterly IDCW Option (Payout and Reinvestment) 10.402 Q174
g=nting, shall be ehgible o vobe through e-votag sysien: avallabla during the AGM i 3 SH s T e
. ; : . . HDFC FMP 1204D December 2022 - Regular Option - HDFC Credit Risk Debt Fund - Direct Plan -
* Cnly a parson whose namea is récorded in tha Registar of Membsars or in the Regster of ; 10,4162 0.1402 ; ; 1 1
o v o sl o s oo e v | [ oy S0 R Quarterl IDCW Option (Payot and Reinvestment) P o9t
Fa A HOFC FMP 12040 December 2022 - Diract Option - 10.4230 0.1468 HODFC Long Duration Debt Fund - Regular Plan - 10,7823 041104
* I casa the person becomas the Mamber af the Compary after the dispatch of tha AGM CQuarterly IDCW Option : ' IDCW Option- (Payout and Reinvestment) ' '
Notice hut on or befora the cut-off dals i.e. Monday, 07 Oclober, 2124, may oblain the | P R R SR P = : =
I Skt e by it e Bt preaered s Ml SCACAE Hesbeit i HDFC FMP 26380 February 2023 - Regular Option - D 02010 HDFC Long Duration Debt Fund - Direct Plan - (R 045364
person isralreaw registered with NSOL for e-voting then existing user D and password can Quarterly IDCW Option ' ' | IDCW Option- (Payout and Reinvestment) : '
ba used ting vobs; : . 2 T T e
. ?h:?ﬂnﬁt;r;aslhariﬁvzi s avalabie on e Company's wabsils waelindofil.com and also on HDFC FMP 2638D FEhI"IJEII!"_f 2023 - Direct Gptlﬂ'n = 10,3667 0.2076 Face Value per unit of all the above Enheme{s} f PIan{sj ! ﬂptlﬂﬂ{i} is T 10/,
the NSDL's wabsite www.avating.rsdl com DU-E:I‘T’EH}I' IDCW ﬂpliﬂlﬂ ' ' 1oCw I 0 arly F
* |n case you heve any quesies or issues regarding e-voling, you may refer the Freguendy Cos e |, option - Wuarterly Frequerncy.
Asked Questions *FAQS") and e-voling usar manual for Snareholders available at the HDFC FMP 12690 March 2023 - Regular Option - 10.2982 0.2238 # Amount of distribution per unit will be the lower of the rate mentioned above or the available
1";;;';;"““3?’“;‘[iﬂﬁ?‘fﬂ;ﬂﬂﬂ j:;lﬂm@"ﬁél_lfﬁ 1020 990 and  Quarterly |DCW Option distributable surplus {rounded down to a multiple of five at the fourth decimal) as on the Record Date,
The Board of Directors, atits maefing beld on Thursday, September 13, 2024, has recommended HOFC FMP 12690 March 2023 - Direct Option - 10,0347 0.9303 *Amount of distribution per unit will be the lower of the rate mentioned above or the available
3 di-.i-:;nie @;M% ig, ﬂnn:d per r:{:uﬂ}' ;ha;z n; EE:]E:h rsnd T3 per equity share '2:.1 I'f?n'- Quarterly IDCW Option distributable surplus {rounded down to a multiple of five at the third decimal) as on the Record Date.
each for the firancial year erded Manch 31, . end, IF approwed at te meeting, will be E - :
paid within @ period of 30 days from the date of declaration to those members whose rames Face Value per unit of all the above Scheme(s) / Plan(s) / Option(s) is T 10/-, Pursuant to the Distribution, the NAV of the IDCW DPtiﬂl‘l{S} of the above
SRRRICH Lo T 01 Lk LS 00 SR SO, S IR #Amount of distribution per unit will be the lower of the rate mentioned above or the available Scheme(s) would fall to the extent of such distribution and statutory levy, if any.
FUE{W to Finance Act, 2020, dividsnd incams wi b2 taxabie at the hands of sharefoiders distributable surplus (rounded down to a multiple of five at the fourth decimal) as on the Record Date. Amount will be paid, net of applicable tax deducted at source (TDS), to those Unit holders / Beneficial
e e s e Pursuant to the Distribution, the NAV of the IDCW Option(s) of the above Owners whose names appear in the Register of Unit holders maintained by the Fund / Statements
requested 1o refer o the Finance Act, 2020 and amendments therelo, Mambers are also SEhEﬂ'IE[S] would fall to the extent of such distribution and statutnry |EW1 if dany. of BEHEfIGIE_l Ownership maintained by the DEP"E'SIMES' E_'E applicable, underlﬂ'he IDCW Gpﬂm_ﬂs} t_‘-’f
requested to refer to the Motica of the 315t AGM for mare details an procass 1o be followed, # } _ _ _ o the aforesaid Schemels) on the Record Date (including investors whose valid purchase / switch-in
any, in this regard, Amount will be paid, net of applicable tax deducted at source (TDS), to those Unit holders / Beneficial requests are received by the Fund and the funds are available for utilization before cut-off timings in
E?Er: Eﬁfﬁizggm_mﬂmmﬂaﬁm?eﬁ m-arcﬂuy in_em::gnicl Crwna_rs whose names appear in the Register of Unit holders maintained by the Fund / St_ataments of respect of the aforesaid Scheme(s), on the Record date).
(T ] wan anng noess - ars NOERNG Snares - HysIca ||.l|||-na : . - ,
foem and desirous of avalling this faclity of electronic remittance are requested 1o provide their B:}neﬂ:gls h Ehe ma:;!aiaad hr;tgatﬂapnsltmles. SEL AR, e the W Lplonisy ok Tne With regard to Unit holders who have opted for Reinvestment facility under the IDCW Option(s), the
atest bank account detals (Cons Banking Sokitions Enabled Account Nurier, 3 digt MICR SRrgRRld SChRis) o Ko TRl g, amount due (net of applicable TD'S) will be reinvested, by allotting Units at the applicable NAV per
jnﬂ i 'I_"Ell_ﬂ IFSFETE:-EIE?. almgL:Lh h:ihalr F_c_lllt-mr:urrﬂ_:grl-j;ual;th rlnﬂar_mﬂrs hc:_dlrﬂnshar'-‘? i As mandated under SEBI (Mutual Funds) Regulations and Master circular dated June 27, 2024, for Unit {adjusted for applicable stamp duty),
S kaetedel i Sk akioti ol os g redemptions and IDCW declared, payout will be done only through electronic mode(s), even where a As mandated under SEBI (Mutual Funds) Regulations and Master circular dated June 27, 2024, for
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as check for any unclaimed redemptions or IDCW payments.
In view of individual nature of tax consequences, each Investor should seek appropriate advice.

For HOFC Asset Management Company Limited
(Investment Manager to HDFC Mutual Fund)

Place : Mumbai Sd-
Date : September 21, 2024 Authorized Signatory

MUTUAL FUND INVESTMENTS ARE SUBJECT TO MARKET RISKS, READ ALL SCHEME
RELATED DOCUMENTS CAREFULLY.
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For HDFC Asset Management Company Limited
(Investment Manager to HDFC Mutual Fund)

Place : Mumbai Sdi-
Date : September 21, 2024 Authorized Signatory
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